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Is ue of a commemorative stamp in honour 
of late Baskara etbupathi 

1415. SHRI ERA ANBARA U : Will 
the Minister of COMMUNICATIONS be 
pleased to state whether Government pro
pose is urng a stamp commemorating late 
Baskara Sethupathi, a renowned scholar and 
philanthropist, Raja of Ramanathapuram 
rn Tamil Nadu who was solely responsible 
for the financial help to send Swami Viveka
nanda to Chicago for World Religious 
Conference? 

Complaints of mismanagement In Sndeshi 
Mining aDd Manufacturing Cottoa Mll l~ 

Company Limited 

1416. SHRI CHINTAMANI JENA 
Will the Minister of LAW, JUSTICE 
COMPANY · AFFAIRS be pleased il) 
state: 

(a) Whether complaints of misma.nage
ment in the Swadeshi Mining and Manufac
turing company have been received: 

(b) if so, what complaints have been 
received on account of which inspectio,
under section 209A has been ordered again I 
the Swadeshi Mining and Manufacturing 
Company Limited; . 

(c) wha t is the result of the in pection 
and the enquiries; and 

(d) whether any deci ion has been taken 
to stop the mismanagement; and if so, the 
detaiJs thereof ? 

THE MINISTER OF LAW, JU TIC 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKAR) : In the heading to the 
question, the name of the Company h 
question has been mentioned as "Swadeshi 
Mining and Manufacturing Cotton MilJ~. 
Company Limited" whereas in the body of 
the question, information has been ough t 
a bout M!s Swadeshi Mining and Manu
facturing Company Limited. On the assu
mption that the question relates to Swadesh i 
Mining and Manufacturing Company Limi
ted, the following a nswer is given : 

(a) Yes, Sir. 

(b) The complaint related mainly to 
diver ion and syphoning of funds of the 
company, irregu.laritie in sale of certain 
as ets, manipulation of production figures, 
charging of persona] expenses to the com
pany, non-payment of statutory and wor
kers' dues and principal and interest to the.' 
depositors, non-filing of statutory return , 
irregu1ar purchase of certain shares from 
Trusts, lrregularities in bank account , 
non-maintenance of cost accounting record , 
misuse of the assets of the company etc. 

THE MINISTER OF STATE IN THE (c) and (d) The inspection under section 
MINISTRY OF COMMUNICATIONS 209-A of the Companies Act has not yet 
(SHRI KARTIK ORAON) : No Sir. been completed. On receipt of the inspec
There is no such· proposal under considera- tion report, action, as warranted, will b\! 
tioh of the Government. . taken. 




